1187

1687, published in Notifica-
tion Noo. 80, 1008 in
Gexetig of India dated the
Ird March, 1987,

8.0, 1718-C in Gazette of
India dated the 10th May,

190687,
(iif) The Export of Gum Karaya
(Inspection) Amendment

Rules 1987, pubjished in
Notification No. 5.0. 1718A
in Gazette of India dated
the 12th May, 1967.

[Placed in Library. See No. LT-
305/687.]

{2) A copy of the Repori of
Forwerd Markets Review Com-
mittee. [Placed in Library. See
No. LT-395/817.1

try
I beg to Iay on the Table—

(1) A copy of the Awdit Report on
the Accounts of the Tes Board
for the year 1964-85. [Placed
dn Library. See No. LT-396/67.]

(2) A copy each of the following
Notifications under sub-section
(3) of section 48 of the Coffee
Act, 12—

(i) The Coffee (Second Amend-
Rules, 1987, -

o
:
il

]
¢
:
i

3:5?
ff.%
HHE

it

:

Ega
g

;
it

i

;
f

fes
¢°
Es
g

;

Papers Laid JYAISTHA 5, 188 (SAKA)

BOH. 1188
[Placed in Library. See No. LT-397/
67.1
3. A copy; esch of the fllowing
Notifications under sub-section (8) of
section 3 of the Essential Commodities

Act, 1955:—
(i) The Cotton and Staple Fibre

1987,
publisheg in Natifisation No’
S.0. 1390 in Gazette of
India dated the 22nd April,
1847.

[Placed in Library. See No. LT-398/

67].

12,15 hrs.

DEMANDS FOR EXCESS GRANTS

(RAILWAYS), 1964-65

The Minister of Btate in the Minis-

iry of Rallways (Shri Pparimal Ghosb)

On behalf of Shri C. M. Poomacha,

I beg to present a statement showing

Demands for Excess Grants in r

pect of the Budget (Railways) for

1964.85.

12.153 hrs.
BUSINESS OF THE HOUSE
The Miniser of Parllameniary AS-
alrs and Communioations (Dr. Ram
Subbag Singh): With your permiss-
ion Sir, I rise to announce that
Government Husiness in this House
during the week commencing 28th

May, 1087, will consist of :—
(1) Further discussion of the
Raflway Budget for 1967-68.
{2) General Discumion on the
General Budget for 1967-88.
Shry 8. M. Bamerjep (Kanpur): I
have to remind you that we have been

M. Speaker: This is sbout the
Shri 8. M. Danerjes: But thix Is the



